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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

OA NO. 147 OF 2024

IN THE MATTER OF:

HARDEEP SHARMA «.APPLICANT
VERSUS

RAMESH CHAND AARYA & ORS.
-.RESPONDENTS

REPLY ON BEHALF OF THE RESPONDENT NO. 6 IN
RESPONSE TO THE COMPLAINT LODGED BY MR.
HARDEEP SHARMA

The Respondent No. 6 above named;
MOST RESPECTFULLY SHOWETH:
PRELIMINARY SUBMISSIONS:

i, That the Respondent No. 6 is a law-abiding citizen of this

country and a permanent resident of Delhi, since his birth.

2. That Mr. Mahesh Kumar Gupta, son of Mr. Inder Dev Gupta,
during his lifetime, was the recorded co-owner of immovable
property measuring 4.3380 hectare, situated in Khata No. 125,
Village Chandpur, Kashipur, Uttarakhand, -with his son i.e.

the Respondent No. 6, in the following manner:

S. No. Particulars of Khasra Nos. Area
(in hectare)

1. 145 1.2380
2, 147 0.1820
3. 152 1.2630
4, 153/ 1 1.4610
5 158 0.1940

Total 4.3380
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That Mr. Mahesh Kumar Gupta, during his lifetime, was also
the recorded owner of immovable property measuring 0.2550
hectare, situated in Khata No. 126, Village Chandpur,

Kashipur, Uttarakhand, in the following manner:

S. No. Particulars of Khasra Nos. Area
(in hectare)

1. 145 0.0650

2. 147 0.0320

3. 152 0.0810

4, 153 0.0770

Total 0.2550

That Mr. Mahesh Kumar Gupta expired on 04.04.2021 and
upon the demise of Mr. Mahesh Kumar Gupta, all his rights,
title and interest in immovable property situated in Khata Nos.
125 & 126, devolved upon his son, namely Mr. Nakul Kumar
Gupta i.e. the Respondent No. 6 and his wife, namely Mrs.
Rajesh Gupta. True Copy of the Death Certificate of Mr.

Mahesh Kumar Gupta is annexed herewith as Annexure-R1.

That Mrs. Rajesh Gupta gifted her entire rights, title and
interest in Khasra Nos. 145, 147, 152, and 153/1, situated in
Khata No. 125, to the Respondent No. 6, by way of Gift Deed
dated 21.04.2023, bearing Registration No. 2104, in Book No.
1, Volume No. 7420, on Pages 295 to 318.

That Mrs. Rajesh Gupta also gifted her entire rights, title and
interest in Khasra Nos. 145, 147, 152, and 153, situated in
Khata No. 126, to the Respondent No. 6, by way of Gift Deed
dated 21.04.2023, bearing Registration No. 2103, in Book No.
1, Volume No. 7420, on Pages 271 to 294.

it let 134+
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That Mr. Umesh Kumar Gupta, another son of Mr. Inder Dev
Gupta, during his lifetime, was the recorded owner of
immovable property measuring 5.2890 hectare, situated in
Khata No. 27, Village Chandpur, Kashipur, Uttarakhand, in

the following manner:

S. No. Particulars of Khasra Nos. Area
(in hectare)

1. 146 1.1170

4 149 0.0120

3. 150 1.0880

4. 154 0.2630

5. 155 0.0770

6. 156 0.9470

7. 157 1.7850
Total 5.2890

That Mr. Umesh Kumar Gupta remained a bachelor
throughout his life and expired on 21.04.2021. Upon the
demise of Mr. Umesh Kumar Gupta, all his rights, title and
interest in immovable property situated in Khata No. 27, were
divided amongst upon his three nephews, namely Mr. Sudhir
Gupta, son of Mr. Suresh Gupta, Mr. Manish Gupta, son of
Mr. Naresh Gupta, and Mr. Nakul Kumar Gupta i.e. the
Respondent No. 6. True Copy of Death Certificate of Mr.

Umesh Kumar Gupta is annexed herewith as Annexure-R2.

That the Respondent No. 6 gifted his entire rights, title and
interest in Khasra Nos. 156 and 157, situated in Khata No. 27,
to his cousin brothers, namely Mr. Sudhir Gupta and Mr.

Manish Gupta, in the following manner:
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(a)  Gift Deed dated 29.06.2022, bearing Registration No.
5747, in Book No. 1, Volume No. 6972, on Pages 101
to 122; and

(b)  Gift Deed dated 29.06.2022, bearing Registration No.
5748, in Book No. 1, Volume No. 6972, on Pages 123
to 142.

10.  That Mr. Sudhir Gupta and Mr. Manish Gupta sold their entire
rights, title and interest in Khasra Nos. 146, 154 and 155,
situated in Khata No. 27, to the Respondent No. 6, by way of
Sale Deed dated 29.06.2022, bearing Registration No. 5743,
in Book No. 1, Volume No. 6972, on Pages 21 to 42.

11.  That the Respondent No. 6 sold his rights, titles and interest
in Khata Nos. 27 and 125 in the following manner:

(i) The sale or transfer transactions made by the

Respondent No. 6 during the year 2022 are as follows:

- - __|Regisiration |Res. Properly] Deed Jild
et
o L I \_ - (2535 ;yTmimos G e -ty
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{

SRO
Name Docoment

(ii)) The sale transactions made by the Respondent No. 6
during the year 2023 are as follows:
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(iii) The sale transactions made by the Respondent No. 6

during the year 2024 are as follows:
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12. That the afore-stated facts are available on
https://online.eregistrationukgov.in/ and the same have been
downloaded and tabulated here for ready reference and kind

convenience of this Hon’ble Tribunal.

13.  That an area of 1.143 hectares situated in Khata Nos. 27, 125,
and 126 remains to be formally conveyed by Respondent No.
6 to third parties through the execution and registration of sale
deeds. However, this area of 1.143 hectares was also agreed
to be sold by Respondent No. 6 in the year 2022 itself, and no
part or portion of the entire land in question is to be retained

by Respondent No. 6.

14.  That prior to the execution of the aforementioned sale deeds,
Respondent No. 6 had submitted two applications dated
08.08.2022 for permission to fell old and decaying trees at
Khata Nos. 27 and 125. However, since an area of
approximately 4.499 hectares was sold by Respondent No. 6
to third parties, the permission to fell old and decaying trees

was not followed up by Respondent No. 6.

ptetulq—pbs
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That Mr. Sudhir Gupta and Mr. Manish Gupta sold their entire
rights, title and interest in Khasra No. 157, situated in Khata
No. 27, by way of by way of Sale Deed dated 30.06.2022,
bearing Registration No. 5787, in Book No. 1, Volume No.
6974, on Pages 101 to 122, in favour of third party.

That Mr. Sudhir Gupta and Mr. Manish Gupta sold their entire
rights, title and interest in Khasra No. 156, situated in Khata
No. 27, by way of by way of Sale Deed dated 30.06.2022,
bearing Registration No. 5788, in Book No. 1, Volume No.
6974, on Pages 123 to 144, in favour of third party.

That the third parties in whose favour the sale deeds were
executed by the three brothers, namely Mr. Sudhir Gupta, Mr.
Manish Gupta, and Mr. Nakul Gupta, i.e., Respondent No. 6,
have further sold/ transferred their rights, title, and interest in
favor of other persons/ parties, details whereof are available

on https://bhulekh.uk.gov.in/.

That the Respondent No. 6 is filing the revenue records for
Khata Nos. 27, 125, and 126 with this Hon’ble Tribunal, as
available on https://bhulekh.uk.gov.in/, so that the real
controversy can be determined by this Hon’ble Tribunal. True
Copy of the Revenue Record for Khata No. 27 is annexed
herewith as Annexure-R3. True Copy of the Revenue Record
for Khata No. 125 is annexed herewith as Annexure-R4.
True Copy of the Revenue Record for Khata No. 126 is

annexed herewith as Annexure-RS5.

That there is no attempt by Respondent No. 6 to fell any trees

and almost the entire land in question has been sold by Mr.

e e o i



20.

171

Sudhir Gupta, Mr. Manish Gupta, and Mr. Nakul Gupta, i.e.,
Respondent No. 6, through registered sale deeds, and
therefore, this Hon’ble Tribunal ought to dismiss the present

application at-least qua the Respondent No. 6.

That the Respondent No. 6 became aware of the existing
dispute only when the notice of the present application was
served upon Respondent No. 6 in terms of the order dated

25.04.2024, passed by this Hon’ble Tribunal.

PARAWISE REPLY ON MERITS:

1L

That the contents of Unnumbered Paragraph No. 1 of the
Application under reply are wrong, false and vexatious and
thus denied, save for what is specifically admitted hereunder.
It is wrong, false, and mischievous to allege that any
colonization or plotting activity has been carried out by
Respondent No. 6. It is wrong, false, and mischievous to allege
that Respondent No. 6 is a party to any corruption. It is wrong,
false, and mischievous to allege that any conspiracy was

hatched by the Respondent No. 6.

That the contents of Unnumbered Paragraph No. 2 of the
Application under reply are wrong, false and vexatious and
thus denied, save for what is specifically admitted hereunder.
It is wrong, false, and mischievous to allege that Respondent
No. 6 is a party to any corruption. It is wrong, false, and
mischievous to allege that any conspiracy was hatched by the
Respondent No. 6. It is wrong, false, and mischievous to allege

that any bribe was given by the Respondent No. 6.

el g —t L
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3. That the contents of Unnumbered Paragraph No. 3 of the
| Application under reply are wrong, false and vexatious and
thus denied, save for what is specifically admitted hereundef.
It is wrong, false, and mischievous to allege that Respondent

No. 6 is a party to any corruption.

4. That the contents of Unnumbered Paragraph No. 4 of the
Application under reply are wrong, false and vexatious and
thus denied, save for what is specifically admitted hereunder.
It is wrong, false, and mischievous to allege that Respondent
No. 6, or Mr. Sudhir Gupta or Mr. Manish Gupta, are
responsible for the felling of six hundred trees. It is wrong,
false, and mischievous to allege that Respondent No. 6 is
carrying out any colonization or plotting activity. It is wrong,
false, and mischievous to allege that Respondent No. 6 has
constructed any boundary wall. It is wrong, false, and
mischievous to allege that Respondent No. 6 has constructed

any road.

PARAWISE REPLY:

1. The contents of Paragraph No. 1 of the Application under
reply are denied for want of knowledge. The averments made

contrary to the record are denied.

2 The contents of Paragraph No. 2 of the Application under
reply are denied for want of knowledge. The averments made

contrary to the record are denied.

3. That the contents of Paragraph No. 3 of the Application under
reply are wrong, false and vexatious and thus denied, save for

what is specifically admitted hereunder. It is wrong, false, and

Hedety—y =
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mischievous to allege that the Respondent No. 6 fell any tree.
It is wrong, false, and mischievous to allege that Respondent
No. 6 is carrying out any colonization or plotting activity. It is
wrong, false, and mischievous to allege that Respondent No.

6 has constructed any road.

That the contents of Paragraph No. 4 of the Application under
reply are wrong, false and vexatious and thus denied, save for
what is specifically admitted hereunder. It is wrong, false, and
mischievous to allege that Respondent No. 6 is responsible for
the felling of five hundred and seventy-nine trees. It is wrong,
false, and mischievous to allege that Respondent No. 6 is
responsible for the felling of six hundred and forty-eight trees.
It is wrong, false, and mischievous to allege that Respondent
No. 6 is carrying out any colonization or plotting activity. It is
wrong, false, and mischievous to allege that Respondent No.
6 has constructed any boundary wall. It is wrong, false, and
mischievous to allege that Respondent No. 6 has constructed

any road.

That the contents of Paragraph No. 5 of the Application under
reply, to the extent that any conspiracy was hatched, are
wrong, false, and vexatious, and are thus denied. It is wrong,
false, and mischievous to allege that Respondent No. 6 is a
party to any corruption. It is wrong, false, and mischievous to

allege that any bribe was given by the Respondent No. 6.

The contents of Paragraph No. 6 of the Application under
reply are denied for want of knowledge. The averments made

contrary to the record are denied.
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That the contents of Paragraph No. 7 of the Application under
reply are wrong, false and vexatious and thus denied, save for
what is specifically admitted hereunder. It is wrong, false, and
mischievous to allege that Mr. Mahesh Gupta had no legal
heirs. It is wrong, false, and mischievous to allege that the
property owned by Mr. Umesh Gupta or Mr. Mahesh Gupta
was illegally mutated in the names of their relatives. It is
wrong, false, and mischievous to allege that the property
owned by Mr. Umesh Gupta or Mr. Mahesh Gupta was
illegally sold. It is wrong, false, and mischievous to allege that

any enquiry is required.

That the contents of Paragraph No. 8 of the Application under
reply are wrong, false and vexatious and thus denied, save for
what is specifically admitted hereunder. It is wrong, false, and
mischievous to allege that Respondent No. 6 is carrying out

any colonization or plotting activity.

The contents of Paragraph No. 9 of the Application under
reply are denied for want of knowledge. The averments made

contrary to the record are denied.

The contents of Paragraph No. 10 of the Application under
reply are denied for want of knowledge. The averments made
contrary to the record are denied. It is wrong, false, and
mischievous to allege that Respondent No. 6 is a party to any
corruption. It is wrong, false, and mischievous to allege that

any conspiracy was hatched by the Respondent No. 6.

That the contents of Paragraph No. 11 ofthe Application under

reply are wrong, false and vexatious and thus denied, save for

1=t ‘16&{,1-——,‘1—4:
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what is specifically admitted hereunder. It is wrong, false, and
mischievous to allege that Respondent No. 6 fell six hundred
trees. It is wrong, false, and mischievous to allege that
Respondent No. 6 is carrying out any development activity. It
is wrong, false, and mischievous to allege that Respondent No.

6 is carrying out any colonization or plotting activity.

The contents of Paragraph No. 12 of the Application under
reply are denied for want of knowledge. The averments made

contrary to the record are denied.

That the contents of Unnumbered Paragraph of the
Application under reply are wrong, false and vexatious and

thus denied, save for what is specifically admitted hereunder.

PRAYER:

That in the above noted circumstances, it shall be in the interest of

justice that this Hon’ble Tribunal may be pleased to:

12

(a)  Pass an appropriate order thereby dismissing the Application
under reply qua the Respondent No. 6; and
(b)  Pass any other and further order(s) as this Hon’ble Tribunal
may deem fit and proper in the facts and circumstances of the
present case. [ ededy v——fLa
RESPONDENT NO. 6
THROUGH < J)hos
SIDDHARTH ARO /
ADVOCAT
C-24, GREATER KAILASH ENCLAVE-],
NEW DELHI-110048.
PLACE: DELHI MOBILE: +91-9839211111

DATED:22(08/222 4  ENROLLMENT NO. D-1402/2016

EMAIL: siddhartharora@live.com
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5
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, —
PRINCIPAL BENCH, NEW DELHI

OA NO. 147 OF 2024

IN THE MATTER OF:

HARDEEP SHARMA «.APPLICANT

VERSUS

RAMESH CHAND AARYA & ORS.
..RESPONDENTS

AFFIDAVIT

I, Nakul Kumar Gupta, S/o. Late Mr. Mahesh Kumar Gupta, R/o. A-
10, Ganpati Apartments, 6-Shamnath Marg, Civil Lines, Delhi-
110054, aged about 57 years, do hereby solemnly affirm and declare

as under:

I That I am the Respondent No. 6 in the above case and am well
conversant with the facts of the case and am corhpetent to

swear the present affidavit.

2. That the contents of the accompanying Reply have been
drafted by my Counsel under my instructions and the contents
thereof have been read over and understood by me and the
same are true to my knowledge and also based on records and
the same may kindly be read as a part of this affidavit being

not repeated herein for the sake of brevity.

That the above are my true and correct statements.

faalet—p fo
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VERIFICATION: R

22 AUG 200k
Verified at Delhi on this day of August, 2024, that the contents

of the above affidavit are true to the best of my knowledge and belief
and also based on records, nothing material has been concealed

therefrom and no part thereof is false.

Hotetq 4>
s DEPONENT

ATTESTED
A

NOTARY PUBLIC, DELH!
22 AUG 202

NOTARY “UBCIC
RN 4127107
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Govt. of National Capital Territory of Delhi

T e TR e
NORTH DELHI MUNICIPAL CORPQORATION R
g’ég SIS 9 / Death Certificate ; 0221-28259641

(Issued under section 17 of the Registration of Death Act, 1969 and 8/13 of Delhi Registration of
Death Rule,1999)

This is to certify that the following mmformation has been taken from the original record of DEATH
which is the register for . North Delhi Municipal Corporation’ of CITY S.P. ZONE of N.C.T. Delhi-

ATH / Name ' MAHESH KUMAR GUPTA

&7 / Gender MALE

Jeg &1 fil2 /'i)ate Of Death 04042021 -

g BT TATH / Place Of Death BROUGHT DEAD AT SANT PARMANAND HOSPITAL BROUGHT DEAD AT
' SANT PARMANAD HOSPITAL CIVIL LINES NORTH DELHI INDIA 110054

gsf1aor &1 [RifY / Date Of Registration 04-06-2021 |

S &or HEAT / Registration No . MCDOLIR-0221-232410

AT 1 717 / Name of Mother LATE MEENAWATI GUPTA

Ryt /qfy &1 =T / Name of Father/Husband ~ LATE INDER DEV GUPTA

sitgraTelt 3T 414 / Name of Spouse MRS RAJESH GUPTA

19T 94T / Present Address HNO.C-6/12, 3RD FLOOR MODEL TOWN-3 NORTH DELHI INDIA 110009
£T€ UAT / Permanent Address - HNO.C:6/12, 3RD FLOOR MODEL TOWN-3 NORTH DELHI INDIA 110009
591§ 1 RIf3 / Print Date 04-06-2021 gt 6

ote: This certificate is system generated and does not reqmre any seal/s1gnature in original. The authenticity of
iis certlﬁcate can be venﬂed at medonline.nic.in

- U 9 U9 g F1 do e ghfia s
ENSURE REGISTRATION OF EVERY BIRTH & DEATH
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| : GOVERNMENT OF UTTARAKHAND FORM-6

| @ Rrf¥ear Taed vd oRar Fear fem ) é _

| = DEPARTMENT OF MEDICAL HEALTH AND FAMILY WELFARE A8 0

j o e S aRg \ ¥ 4

NAGAR NIGAM RUDRAPUR

THIO-TF
DEATH CERTIFICATE ;

~

(FFF [ TIATLreT FUTAI | 1969 AR 12 /17 TUT TR TS FEH Heg VATIE o T9aH, 2003 & foad 8/13 F 29T Sy Rewn aran )
(El\\T'I;D&IB\JtI;{SSI;”TTlUS\J 1//?17 OF THE REGISTRATION OF BIRTHS & DEATHS ACT, 1969 AND RULE 8/13 OF THE UTTARAKHAND REGISTRATION OF
i BIRTH EAT IILES 2003)

—— £ s e
2 T A THew W A T T O T oA R ea AT T o .—1[“6 ATT UFH/ET W7

f THE ORIGINAL RECORD OF DEATH WHICH IS THE RECGISTLLR FCR
AGAR OF STATE/UNION TERRITORY UTTARAKHAND, INDIA. |

N,

N

I [DATE OF DEATH: I &7 TYTH | PLACE OF DEATH:
dr urel fv=er U3 FFYR /THE MEDICITY

3 RST-APRIL-TWO THOUSAND TWENTY, ONE
i 9fd / 9El ST A / NAME OF HUSBAND / WIFE:
|| w=w F1 7" | ACE OF DECEASED:
| 71 YEARS STUTT A9 / HUSBAND/WIFE AADHAAR NO. :
i
|

| FET D S/ NAME OF MOTHER: T &7 A1 /| NAME OF FATHER :
4 - %g e S?TE"’TW/LATElDGUPTA

| AT AT/ MOTHER'S AADHAAR NO. : U 797 / FATHEK'S AADHAAR NO. :
R 63 skl W T TAT | ADDRESS OF THE DECEASED AT THE TIME OF DEATH : [ Tyl U1 | PERMANENT ADDRESS OF DECEASED

THE MADICITY HOSPITAL, RUDRAPUR, RUDRAPUR, KICHHA, UDHAM
SINGH NACAR, UTTARARHAND- 263153

e, PEes, FUAtE FI, IATEE- 263153

ST AH1E [ DATE OF REGISTRATION:
10-05-2021

N

rd

’ \{&/Beg'iétr'ar
i ) irige s BIRTH-DEATH
| 3 =% =7 T/ DATE OF ISSUE: mﬁ*@m@@mﬁﬂuuﬂu@w \UTHORITY

REGIS ;R\R BIR H & DEATH)

NAGAR NI()AM RUDR APUR

)

i “THIS IS A COMPUTER GENEPATED CERTIFICATE WHICH CONTAINS FA( SIMILE SIGNATUXE OF THE ISSUING AUTHOULY'
i THE GOVT. OF INDIA VIDE CIRCULAR NO. 1/12/ “1S) DATED 27-JULY-2015 HAS

*! APPROVED THIS CERTIFICATE AS A VALID LEGAL DOUCMENT FOR ALL OFi iCIAL PURBPSES.
i

1

" YEdE WA UF Heg BT GAE GIANtEa O/ ENSURE REGIS TRATION OF EVERY BIRTILAND DEATIL"
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M Gma" Chamber of Mr. Siddharth Arora <chamberofsa@gmail.com>

Advance service in OA NO. 147 OF 2024, titled as "Hardeep Sharma Vs. Ramesh
Chand Aarya & Ors."

1 message

Chamber of Mr. Siddharth Arora <chamberofsa@gmail.com> Thu, Aug 22, 2024 at 6:13 PM
To: "doon.news@gmail.com" <doon.news@gmail.com>

Kind Attn:

Mr. Hardeep Sharma i.e. the Applicant in the captioned matter

Please find attached herewith a copy of the Reply on behalf of the Respondent No. 6, i.e., Nakul Gupta.
Kindly note that the matter is next listed on 27.08.2024, before the Hon'ble Tribunal.

Regards

Jasleen Kaur

Counsel for Respondent No. 6
M: 8700580375

&) REPLY.pdf
9771K
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